
27.09.2012       J-1   Pronouncement of Judgments (Appellate Jurisdiction)

COURT NO. 5    
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE S.P.GARG

AT 2:15PM
1.W.P(C)1447/2012 JAIVEER KASHYAP F.S.CHAUHAN,RAJESH MAHAJAN
 CM APPL. 3156/2012 VS. STATE & ORS

COURT NO. 34    
(DIVISION BENCH-7)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15.P.M.
1.CRL.A.672/2009 MD.ABRAR @ JOOHI TARUN CHANDIOK,ARITI MAHENDRU,

VS.STATE(GOVT.OF NCT OF SANJAY LAO
DELHI)

2.CRL.A.866/2011 RAKESH KUMAR JHA ANUPAM S.SHARMA
VS. STATE OF DELHI RICHA KAPOOR

COURT NO. 35     
HON'BLE MR. JUSTICE P.K. BHASIN

1.CRL.REV.P.654/2009 JAI PRAKASH K.B.ANDLEY,M.L.YADAV,
VS.STATE NCT OF DELHI LOKESH CHANDRA,P.K.SHARMA,

SUNIL SHARMA,SANDEEP SHARMA
2.CRL.REV.P.655/2009 SANJAY @ PAPPU K.B.ANDLEY,M.L.YADAV,

VS.STATE NCT OF DELHI LOKESH CHANDRA,P.K.SHARMA,
SUNIL SHARMA,SANDEEP SHARMA

COURT NO. 8     
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M.
1.W.P.(C)475/1999 SHIV LAL(DECEASED) PADMINI GUPTA,SANJAY KUMAR

THROUGH LRS. PATHAK,LOKESH SAWHNEY
VS.UOI & ORS.



27.09.2012       J-2   Pronouncement of Judgments (Appellate Jurisdiction)
COURT NO. 30      
EXTENSION BLOCK (FIRST FLOOR) 
HON'BLE MR. JUSTICE A.K. PATHAK

AT 10:30AM
1.CRL.A.1305/2011 PANKAJ KUMAR SUDHIR NANDRAJOG,MOHD FARAZ

VS. STATE(N.C.T) OF DELHI  MUKESH GUPTA
2.CRL.A 1306/2011 NARESH SHARMA SUDHIR NANDRAJOG,MOHD FARAZ

VS. STATE(N.C.T) OF DELHI  MUKESH GUPTA
3.CRL.A 1432/2011 DILSHAD KHAN SUDHIR NANDRAJOG,MOHD FARAZ

VS. STATE(N.C.T) OF DELHI  MUKESH GUPTA

COURT NO. 13      
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10:30AM
1.W.P(C)9192/2009 M/S HANDLOOM TEXTORIUM PRAKASH GAUTAM,VIVEK OJHA
 CM APPL 6864/2009 VS.GUNESHWAR RAI AJIT SINGH 

    HIGH COURT OF DELHI                            
    26TH  SEPTEMBER,2012                          REGISTRAR (LISTING)



27.09.2012                  J-       FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)
                            COURT NO. 21  (OS-D)                  

               HON'BLE DR. JUSTICE S. MURALIDHAR

      AT 10.30 A.M.

23. O.M.P. 3/2001             UNITECH LTD. VS. HOUSING     SANJEEV MAHAJAN,DHARMESH     
                                 AND URBAN DEVELOPMENT     MISHRA,MANISH SHARMA,AMIT    
                              CORPORATION                     BHARDWAJ,ANURAG              
                                                           KUMAR,P.N.KUMAR,AMOL DIXIT   

VISHAL MALHOTRA

24. O.M.P. 391/2001           HOUSING AND URBAN DEVLOPMENT MR. P.N.KUMAR,MANISH         
          CORPORRATION   (HUDCO)       SHARMA,MR. D.MISHRA,MR.      
          Vs. UNITECH LTD.             ANURAG KUMAR,MR. AMOL DIXIT  

VISHAL MALHOTRA
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